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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 8th July, 2026

S.0. 3698(E).— In exercise of the powers, conferred by Clause (37A) of Railway (Amendment) Act, 2008,
the Central Government hereby notifies the following project as special railway project as mentioned in column (2) of
the Table below in the State mentioned in column (3) of the Table, with effect from the date of publication of this
notification in the Official Gazettee.

TABLE
SPECIAL RAILWAY PROJECT
S.No. Name of the Project State/UT
(1 2 (©)
1. Construction of Rajathagarh jn. to Kaipadar Road (92.59 Km) Odisha
bypassing Bhubaneswar & Khurda Road jn. Under Khurda Road
Division of East Coast Railway.

[F. No. CE/CON/II/BBS/RIGR-KPXR New Line/SRP]
H. ANANTHARAMAN, Chief Engineer (Con-II)
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